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* (Has not yet joined. sought extension) ‘

2610. SHRI B.L. SHANKAR : Will the Minister of
LAW AND JUSTICE be pleased to state :

(a) whether there are many bills of the State of
Karnataka lying pending with the Union Government for

Pending Bills of Karnataka State

Administrative approval;

(b) if so, he details of such bills; and
(c) the present status of the Bills?
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THE MINISTER OF STATE OF THE DEPARTMENT
OF LEGAL AFFAIRS, LEGISLATIVE DEPARTMENT AND
DEPARTMENT OF JUSTICE (SHRI RAMAKANT D.

KHALAP) : (a) to (c). Only on Bill viz., The Karnataka

State Commission for Determination of Additional Price

of Sugarcane Bill, 1994 is pending with the Union
Government or administrative approval. The Government

of Karnataka had been requested'to provide some
clarifications on the points raised by the Ministry of
Food and the Department of Expenditure which are $till
awaited despite reminder.



